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JOINT INPSECTION REPORT OF M/S BALRAMPUR CHINI MILLS 
LIMITED (SUGAR & DISTILLERY DIVISION), VILLAGE & POST- 

DATAULI, MANKAPUR, GONDA, U. P. 

IN THE MATTER OF 
 

Alok Kumar Mishra & Anr. Vs State of U. P. (O. A. No. 12 of 2023) 
 

1.0 Background: 

Hon’ble NGT, Principal Bench, New Delhi has passed order on dated 30.05.2023 for joint 

inspection of M/s Balrampur Chini Mills Limited (Sugar, Distillery and Power Plant Division), 

Village & Post- Datauli, Mankapur, Gonda, U.P.  in the matter of Alok Kumar Mishra & Anr. 

Vs State of U. P. (O.A. No. 12 of 2023). The relevant portion of the order is as below: 

“…9. Ex facie we find that the report is not complete or reliable, hence we find it difficult to 

accept the report. We accordingly, constitute a new Committee comprising Regional Officer, 

MoEF&CC, Lucknow, an officer not below the rank of Regional Director/Scientist E of CPCB 

and Chief Environmental Officer, UPPCB, Lucknow.   

10. Since, the Sugar Division of the unit is presently closed, the aforesaid committee shall visit 

the site of Distillery Division of the unit within two weeks. PCB need to ensure that the industry 

operate as ZLD system with complete recycling/reuse of recovered water and storage of spent 

water as to meet the prescribed guidelines. PCB may essentially monitor river Bisuhi, 

particularly during measures, to ensure that no waste from Distillery, deliberately or 

otherwise, is discharged for or for emptying the lagoons.  

11. With regard to Sugar Division inspection shall be made later, when the unit commences its 

production in October, 2023…” and  

Hon’ble NGT, Principal Bench, New Delhi has passed order on dated 24.11.2023. 

“…2. The committee has filed the report in respect of the distillery unit of the industry and in 

respect of the sugar unit in the communication dated 23.11.2023, it is stated that the crushing 

operation has started from 16.11.2023 therefore the committee will inspect the unit in the 3rd 

week of December, 2023 and will submit a fresh report. Page 44 of the report of Joint 

Committee submitted by UPPCB dated 30.08.2023 shows high levels of TDS, COD and BOD 

in drain near main gate of BCML (Distillery Division) Manakpur.  
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3. In view of the above further four weeks time is granted to the Committee to submit the 

supplementary report.  

4. List the matter on 5th February, 2024…” 

Copy of reference NGT order is annexed as Annexure-1. 

Subsequently, joint inspection of M/s Balrampur Chini Mills Limited (Sugar Division), Village 

& Post- Datauli, Mankapur, Gonda, U.P.  was carried out by a joint team comprising officials 

from MoEF&CC, Lucknow, CPCB, Regional Directorate, Lucknow and UPPCB, Chief 

environmental Officer on 11.12.2023. During inspection, it was observed that separate power 

plant does not exist. However, Co-gen. plant of capacity 37 MW installed at Sugar Plant to 

meet out captive requirement and 6.6 MW power generation was installed with distillery slope 

fired boiler. 

 The salient, observations and recommendations based on the inspection are as below: 

2.0 M/s Balrampur Chini Mills Limited (Sugar Division): 

A: General Information 

1. Name of the unit and Address M/s Balrampur Chini Mills Ltd., Unit: 
Mankapur,  
Village & P. O : Datauli, Tehsil : 
Mankapur, Distt: Gonda, Uttar Pradesh- 
271306 

2. Name of the Proprietor / Contact person – 
Designation 
Contact No. 

(1) Sri Neeraj Bansal (C.G.M.) 
    Mobile No.-7080402301 
    Email: neeraj.bansal@bcml.in 

(2) Ashok Kumar Tripathi (Manager Q.C.) 
Mobile No.-9453980006 
Email : ak.tripathi@bcml.in 

3. Year of Comm. 2006 

4. Sector  Private 

5.  Cane crushing capacity 8000 TCD 

6. Cane crushed  1713600 Qtls. (16.11.2023 to 10.12.2023) 

7. Sugar produced 174273.12 Qtls.   (16.11.2023 to 
10.12.2023) 

8. Molasses generation 85978 Qtls.   (approx. 50%) (16.11.2023 to 
10.12.2023) 

9. Press Mud generation 70789 Qtls.  (16.11.2023 to 10.12.2023) 

B:  Water Pollution and its Control:  
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10. Water Supply Source  
 
Water Consumption (KLD)-  (Avg. for 
01.12.2023 to 11.12.2023) 
 Industrial 
 Domestic 

Borewells (Nos. -03) 
 
 

 
 992.18 KLD 
 359.23 KLD 

11. Waste Water Generation (KLD)-                   
(Avg. for Crushing Session 23-24 
26.11.2023 to 10.12.2023) 
 Industrial 
 Domestic 

 

 
 1207.28 KLD 
 197.67 KLD 

12. Waste water treated (KLD)-                               
(Avg. for Crushing Session 23-24 Till Dec. 
23) 
 Industrial 
 Domestic 

 

 
 1207.28  
 197.67 KLD 

13. Details of ETP  
 

Mentioned in observation 
 

14. Mode of disposal of treated effluent  Ferti-irrigation, Gardening, Bagasse 
wetting, etc through pipeline. 

15. Flow measuring device installed at outlet of 
ETP  
 

“Yes” Electromagnetic Flowmeter 

16. Status of Consent under the Water Act- 1974 Valid till 31.12.2025 

b (I) Information regarding Ferti-irrigation  

17. Details of treatment of effluent before ferti-
irrigation 

Treated through ETP 

18.  Command area for irrigation (available land 
area) 

506 Acre (Farmers Land-497 Acre and 
Factory Land-09 Acre) 

19. System of transportation of treated effluent 
upto field. 

Through HDPE Pipeline 

20.  Formal agreements with farmers for using 
treated effluent 

Yes 

21. Storage facility available for treated effluent 
during low demand period 

Treated effluent is stored in 01 lagoon 
(Capacity 18000 KL) (for 15 days storage) 

22. Quality of effluent being used for                
Ferti-irrigation 

Mentioned in observation 

C: Air Pollution and its Control 

23. Sources of Air Pollution  Boilers – 2 Nos. (2 x 90 TPH) 

24. Type of Fuel used with consumption  
 

Bagasse (1150 TPD) 

358



Alok Kumar Mishra & Anr. Vs State of U.P (O.A. No. 12 of 2023)            Page 4 of 12 

25. Stack details with APCS Stack of Height 65 meters with APCS 
installed i.e., Electro Static Precipitator 
(ESP)  

26. Status of Consent under the Air Act- 1981 Valid till 31.12.2025 

D: Waste Management  

27. Type & Quantity of Waste Generated (Avg. 
16.11.2023 to 11.12.2023) 

 ETP Sludge- 25.02 Qtls per Day 
 Press Mud- 2722.2 Qtls./Day 
 Boiler ash- 23.60 Ton/Day 
 Used oil- 0.461 MT (For FY 2022-23) 

28. Facility of Storage/ Disposal  Press Mud – Used for making pallets 
 Boiler ash- Boiler Ash is being used in 

in granulation plant  
 Used oil- used oil sent to authorized 

recycles. 
 ETP Sludge-Dispose off on land 

29. Disposal of waste As above  

30. Status of Grant of authorization of Hazardous 
Waste  

Valid upto 11.04.2028 

E. Observations: -  

1. The unit has infrastructure for production of sugar using sugar cane as major raw 
material with consented capacity of 8000 TCD and 37-Megawatt Co-generation for 
captive requirement. 

2. During the inspection, the unit was in operation. The unit has started its cane crushing 
on 16.11.2023 for the current crushing season 2023-24. 

3. The unit was granted consent to operate under The Water (Prevention & Control of 
Pollution) Act, 1974, The Air (Prevention & Control of Pollution) Act, 1981 by UPPCB 
which is valid upto 31.12.2023. The Project Proponent has applied for renewal for CCA 
which is under process during inspection and has been granted vide UPPCB letter dated 
22.12.2023 and same is valid upto 31.12.2025. Unit was granted Authorization for 
Hazardous and Other Wastes (Management and Transboundary Movement) Rules, 2016 
which was valid upto 11.04.2028. Attached as Annexure-II &III.  

4. The unit has presently three (03) borewells to meet its fresh water requirement. It is 
informed that 02 borewells are used for industrial purpose and one borewell is used for 
domestic purpose.  Electromagnetic water meter is installed in all borewells and log book 
is maintained the average water consumption from 01.12.2023 to 11.12.2023 is 992.18 
KLD. Logbook attached as Annexure-IV. 

5. The unit has maintained log book of fresh water consumption. The unit has obtained 
NOC for groundwater abstraction from Ground Water Department, Ministry of Jal 
Shakti, Govt. of Uttar Pradesh, which is valid upto 11.10.2026 for extraction of 1264 
KLD groundwater. Copy of the NOC attached as Annexure-V. 

6. The unit has established Effluent Treatment Plant (ETP) with capacity 1200 KLD, which 
comprises of following: 
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a. Bar and Scren Chamber 
b. Oil and Grease Trap Chamber 
c. Rotary screen 
d. Equalization Tank  
e. Chemical Dosing Tank 
f. Micro settler No.01 
g. Primary Clarifier  
h. Aeration Tank  
i. Nutrient Dosing Tank 
j. Secondary Clarifier  
k. Micro settler No.02 
l. Multigrade Sand Filter (MGF)  
m. Activated Carbon Filter (ACF)  
n. Treated effluent storage lagoons (01 nos. with capacity-18000 m3) for 15 

days  

 
 
ETP Sludge Management: 

a. Sludge Mixing Tank 
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b. Centrifuge and Sludge Drying Beds  
7. During inspection, ETP was found operational. Sample was collected from Equalization 

Tank Aeration Tank and Outlet of ETP. Analysis results are presented below:  
Sampling 
location 

Parameters* 

pH SS TDS  BOD  COD  O & G MLSS MLVSS 
 

Inlet of ETP 11.9 536 1272 320 654 - - - 

Aeration Tank - - - - - - 2378 2068 

Outlet of ETP 8.13 3.54 1228 20.3 74.7 5.20 - - 

Discharge 
Standards^  

5.5-
8.5 

100 2100 100 -- 10 -- -- 

* all the parameters are in mg/l except pH 
^Standards as per GSR 35(E), dated 14.01.2016.(For disposal on land) 
 

8. It is evident from the results that treated effluent from ETP is complying with effluent 
discharge standards for being used in ferti-irrigation.  

9. During inspection, OCEMS at outlet of ETP was installed.  
10. Treated effluent is stored in one lagoon with capacity 18000 m3. Treated effluent is used 

for Ferti-irrigation in its own land (54.4 Ha) as well as farmers land (204.771 Ha). 
Agreement with the farmers regarding ferti-irrigation is attached as Annexure-VI. 

11. The unit has provided HDPE pipelines for use of treated effluent in its own farm. It is 
informed that supply of treated effluent to farmers are carried out through HDPE pipeline 
of farmers. 

12. The unit has prepared irrigation management plan for utilization of treated effluent by 
own. 

13. The unit has got prepared ETP performance report from National Sugar Institute (NSI), 
Kanpur on 2017. It is recommended by NSI, Kanpur that performance of ETP and water 
balance was carried out during off season and performance may be carried out during 
crushing season, which is yet to be carried out by the unit. 

14. Sample was collected from treated effluent storage lagoon. Analysis results are presented 
below:  

Sampling 
location 

Parameters* 

pH SS TDS BOD COD 

Lagoon-1  7.74 4.25 1192 21.1 77.7 

Standards^ 5.5-8.5 100 2100 100 -- 

* all parameters are in mg/l except pH 
^ Standards as per GSR 35(E), dated 14.01.2016 (For disposal on land) 
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15. It is evident from the results that treated effluent stored in lagoon is complying with 
effluent discharge standards for being used in ferti-irrigation. 

16. The unit is supplying the treated wastewater for irrigation the sample was collected by 
the joint committee. The BOD, COD and Sodium Absorption Ratio (SAR) is found 22.1 
mg/l, 81.8 mg/l and 0.88.  

 
  

 
  

 
17. With reference to order dated 30.05.2023 Hon’ble NGT has raised the concerned about 

the use of treated wastewater from the sugar industries in the agriculture land. In this 
regard it is submitted that as per the Krish Vigyan Kendra Mankapur Gonda, the water 
requirement remains through October to before onset of the Monsoon in sugar cane field. 
Reference annexe as Annexure- VII.   

18. The unit has installed Sulphur Treatment Plant for spray pond overflow effluent. Sulphur 
Treatment Plant comprises of Flocculation Tank-1 & 2, Micro Plate Settler.  

19. Overflow of Micro Plate Settler is sent for pre-aeration process and then fed into 
Aeration tank. Sample was collected from inlet and outlet of Sulphur Treatment Plant. 
Sulphate at inlet and outlet was observed as 141 mg/l and 131 mg/l respectively.  
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20. The unit has installed Sewage Treatment Plant (STP) with capacity 200 KLD for 
treatment of sewage. STP comprises of following units: 

a. Stilling Chamber 
b. Oil and Grease Chamber 
c. Collection Tank 
d. Aeration Tank-1 & 2 
e. MGF and ACF 

21. During inspection, STP was operational. Treated sewage from STP is used for gardening 
purpose. Sample was collected from inlet and outlet of STP. Analysis results are 
presented below: 

S. 
No. 

Parameters  Inlet of STP  Outlet of STP Standard^               

1.  pH 7.38 7.72 5.5-9.0 
2.  SS 7.65 <2.5 20 
3.  BOD 21.4 < 5 10 
4.  COD 53.5 9.66 50 
5.  Total 

Phosphorous 
1.26 0.57 1.0 

6.  Total Nitrogen 5.87 2.70 10 
7.  TC 4.9x106 <1.8 -- 
8.  FC 2.3x106 <1.8 Desirable-100, 

Permissible-230 
* all parameters are in mg/l except pH 
^Discharge Standards as per Hon’ble NGT order dated 30.04.2019 in the matter of 
Original Application No. 1069/2018 Nitin Shankar Deshpande Vs Union of India & 
Ors. (Applicable to all mode of disposal), which is mentioned in Consent order. 

 
Sewage Treatment Plant (STP) 

 
22. It is evident from the result that treated sewage from STP is complying with the norms. 
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23. The unit has installed separate energy meter for operation of ETP and STP and 
maintained logbook for operation of STP and ETP. 

24. The unit has 02 boilers with capacity 2 x 90 TPH using bagasse as fuel. The unit has also 
Cogeneration plant with power generation capacity of 37 MW. The unit has made 
provision of two venting system of flue gas after ESP. One venting system is with 
common stack of height 65 m., while another venting system is with bagasse dryers 
followed by multicyclone separator as APCD and stacks of height approx. 35 m each.  

25. The unit has not installed proper monitoring facility at all stacks as per CPCB guidelines 
i.e. size and location of the port hole.  

26. The unit has provided monkey ladder in boiler stack, which is unsafe for stack 
monitoring. 

27. The unit has signed memorandum of agreement with M/s Pitambara Biofuels Industries 
for manufacturing of pallets, which is situated in its old bio-compost yard. During visit, 
manufacturing unit of pallets was not operational due to their own reason. 

 

 

1. Ground water quality monitoring near Deeh Baba Mandir, near Lal Bihar Purwa, 

downstream of the industry out. Analysis result is presented below: 

Parameters Unit Hand pump D/s of 

Bishui River 

Drinking Water Standards as per IS 

10500:2012 (Acceptable Limit) 

pH -- 7.41 6.5-8.5 

TDS mg/l 303 500 

FDS  226 -- 

Total 

Harness 

mg/l 223 200 

Total 

Alkalinity 

mg/l 239 200 

Chloride mg/l <3.0 250 

Floride mg/l 0.51 1 

Sulphate mg/l 3.45 200 

Nitrate mg/l <2.2 45 

COD mg/l 5.24 -- 

   *All values are in mg/l except pH  
Heavy metals are under process in lab. 
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Joint Committee has observed high level of TDS, COD and BOD in drain near main gate 

of BCML (Distillery Division) Manakpur dated 08.08.2023, the same drain has been 

found dry during the second visit on 11.12.2023.  as shown in the photograph below.  

 

Drain Infront of the industry was found Dry during inspection 

4.0 Monitoring of Bishui River 

River Bishui is passing adjacent to the Sugar and Distillery unit. River Bishui meets to Kuano 

River, which meet to River Rapti and ultimately meet River Ganga. During inspection, no 

effluent was observed discharging into River Bishui. It is also observed that drain carrying 

sewage of Village- Kudasan is meeting to River Bishui. Sample of River Bishui is collected 

from upstream and downstream of the unit. Analysis results are presented below: 

Parameters Unit Upstream Downstream 
pH -- 7.98 7.72 
Colour mg/l 10 10 
Conductivity µS/cm 501 538 
Sulphate mg/l 6.24 6.87 
SAR --- 0.08 0.09 
Boron mg/l <0.5 <0.5 
Dissolve Oxygen mg/l 6.7 5.8 
COD mg/l 10.5 10.1 
BOD mg/l 1.28 1.24 
Total Coliform MPN/100 ml 4.9x104 1.7x105 
F- Coliform MPN/100 ml 2.3x104 1.1x105 

*All values are in mg/l except pH, colour in Hazen & SAR 
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UP Stream of River Bisuhi 

  

Downstream of River Bisuhi 

 

It is evident from above analysis results, upstream of River belong to Class” D” (Drinking 

Water Source without conventional treatment but after disinfection) as per Designated Best 

Use (DBU). However, downstream of River belong to Class” D” (propagation of wildlife and 

fisheries) as per Designated Best Use (DBU). 
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Concluding remarks and Recommendations:         

 

It is evident from above observations that the unit has installed Effluent Treatment Plant (ETP) 

for treatment of process wastewater, Sulphur Treatment Plant for Sulphur removal form spray 

pond overflow/injection effluent and Sewage Treatment Plant (STP) for treatment of domestic 

wastewater. Characteristics of treated effluent from sugar unit & treated sewage of township 

are complying with the stipulated norms. The unit may be directed to comply with following:  

1. The unit should carry out performance of ETP & water balance by NSI, Kanpur during 

crushing.  

2. The unit should provide proper monitoring facilities in all stacks as per CPCB 

guidelines and ladder should be easy ladder (spiral /scaffold type). The PP has 

committed to install easy ladder (spiral type) in coming monsoon season. Attached as 

Annexure-VIII 

3. The industry should ensure that there should not be any untreated wastewater discharge 

meets to river Bisuhi.   

 

Inspection Team: 

1. Sh. A. K. Gupta, Add. Director, MoEF&CC, Regional 

Office Lucknow  

2. Dr. D. K. Soni, Regional Director & Sci. “E”, CPCB, RD 

(N), Lucknow  
 

3. Dr. Ram Karan, Chief Environmental Officer, UPPCB, 

Lucknow   
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